335 Manipur Appropriation

[Mr, Deputy-Speaker]

**That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consolidat-
ed Fund of the Ubnlon territory of
Manipur for the services of the (inan-
year 1969-71, be taken into considera-
tion,"

The motion was adopted.

MR. DEPUTY-SPEAKER :
tion is 3

The ques-

“That Clauses 2 and 3, the Scdedule,
Clause I, the Enacting Formula and
the Title stand part of the Bill.*

The motion was adopted.

Clauses 2 and 3, the Schedule, Clause 1,
the Enacting Formula and the Title
were added to the Bill.

SHRI P, C, SETHI: I move:

**That the Bill be pasied,”

MR. DEPUTY.SPEAKLR : The ques-
tion fs 1

“‘That the Bill be passed."

The motion was adopied.

MANIPUR APPROPRIATION
(No, 2) BILL,* 1971

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIP.C,
SETHI) : S8ir, I beg to move for leave to
int;oduce a Bill to authorise payment and
appropriation of certain sums from and out
of the Consolidated Fund of the Union
territory of Manipur for the services of the
financial year 1970 71.

MR. DEPUTY-SPEAKER : The ques-

tion is 1

*‘That leave be granted to introduce
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a Bill to authorise payment and
appropriation of certain sums from
and out of the Consolidated Fund of
the Union territory of Manlpur for
the services of the financial year
1970-71."

- The Motion was adopled.

SHRI1 P.C. SETHI : I iatroduce t the
Bill,

Sir, I move § :

“That the Bill to authorlse payment
and appropriailon of certalo sums
from aod out of the Consolidated
Fund of the Union territory of
Manipur for services of the financlal
year 1970-71, be taken Into consi-
deration,”

MR. DEPUTY-SPEAKER : The ques-
tion is :

*“That the Bill to authorise payment
and appropriation of certain sums
from and out of the Consolidated
Fund of the Unlon territory of
Meanipur for the services of the
financial year 1970.71, be taken into
consideration,”®

The Motion was adopted.

MR, DEPUTY-SPEAKER : The ques-
tlon Is :

“*That Clauses 2 and 3, the Schedule,
Clause 1, the Enacting Formula and
the Title stand part of the Bill.”

The Motion was adopted.

Clauses 2 and 3, the Schedule, Clause 1
the Eracting Formula and the
Title were added 1o the Bill.

*Published In Gazette of India E.:tl'mlﬂdi_rmryt Part 11, secilon 2, dated 25,1,71,
1 Introduced/moved with the recommendation of the Prosident,
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SHRI1 P.C. SETHI : 1 move ;
“‘That the Bill be passed.*

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the Bill be passed.'

The Motion was adopted.

18.24 hrs.

DEMANDS* FOR GRANTS
(RAILWAYS), 1970-71

MR. DEPUTY-SPEAKER 1 The House
will now take up discussion and voting on
the Demands for Grants in respect of the
Budget (Railways) for 1970-71 for which
seven hours have been allotted,

There is a large number of cut motlons
to the Demands for Grants, Hon, Members
present in the House who are desirous of
moving their cut motions may send slips 1o
the Table within 15 minu:es indicating the
numbers of the cut motion they would like
to move,

Yes, Mr. Fernandes,
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MR. DEPUTY-SPEAKER : The Minis-
ter of Railways 10 make a statement,

THE MINISTER OF RAILWAYS
(SHRI NANDA) : Sir, Before moving the
Demands for Grants for expendiiure of the
Central ‘Goveroment on Rallways for
1974-71, may | make a statement ?

Sir, the Railway Budget for 1970-71,
presented on 23rd February, 1970 was based
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on the proposals for ratlonalisation ef
passenger fares and freight rates as Indicat-
ed In my budget speech, While initiating
the debates on the General discussions on
the Budget in this House on 4th March,
1970, 1 had made a statement withdrawing
the budget proposals relating to third class
fares, suburban third class season tickets,
platform tickets, rates for milk, foodgrains,
pulses ctc, As already iIndicated by me
then, the withdrawal of these proposals
entail a reduction of Rs, 13 crores in the
estimates of earnings during 1970-71.

18.26 brs.

[SHrI SHr1 Cuanp GovAaL in the
Chair]

The reductlon of Rs. 13 crores in the
Rallway earnings will result In the appro-
priatlion to the Development Fund being
reduced from Rs. 1874'59 lakhs, which was
proposed Inltially in the Budget, to
Rs. 574°59 lakhs, I would, therefore, seek
your permlission to move the vote in respect
of the relevant Demad, viz,, Demand No.
18—Appropriation to Development Fund
during 1970-71 for a lcsser amount, j.¢., for
Rs, 574'59 lakhs Instead of for Rs, 1874'59
lakhs as printed In the Book of Demands
for QGrants for 1970-71.

While replylng to the General Discus-
slons on the Rallway Budget on the 10th
March, 1970, I had mentioned that 1 would
endeavour to Initiate all sieps 1o increase
carnings and also to reduce expenditure. In
reiterating those measures, I may add that it
Is rather premature to indicate ot this stage
how far there may be an Increase In the
Rallway ecarnings or what is the extent of
reductlon in the expenditure, These measures
will improve the financial position somewhat
and 1 would assure the House that the
matter would be brought 10 the notice of
the House at the Revised Estimates stage,

1 may also add that the reduction in the
Appropriation to the Development Fund as
now proposed will not In any way affect
the withdrawals from that Fund towards
cxpendlture on Rallway Users" Amenlties,
Staff Welfare Works or Unremunerative
Operating Improvements. The gap between

*Moved with the recommendation at the President,



